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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 116 OF 2025

IN THE MATTER OF
Resident Welfare Association A-1 Block Janakpuri ..., Applicant
Vs
Delhi Jal Board &Ors. ... Respondents

FRESH REPORT ON BEHALF OF CENTRAL GROUND WATER
AUTHORITY, (RESPONDENT NO. 6)

I, Syed Khaja Mohiddin, aged about 59 years, working as Regional Director,
CGWA, Govt. of India, Ministry of Jal Shakti, Water Resources, River
Development and Ganga Rejuvenation, having office at West Block-2, Sector-1,
R.K. Puram, New Delhi do hereby solemnly affirm and state on oath as under on

behalf of Respondent No.6 (CGWA) hereinafter referred to as Answering

Respondent.

1. That I am in my aforementioned official capacity, well conversant with the

facts and circumstances of the present case on the basis of the documents

nd records available in the department. As such, I am competent and
£ Jhuthorized to swear this counter affidavit on behalf of answering respondent.
That 1 have read ;nd understood the contents of the present affidavit and
states that the contents mentioned in the affidavit are true and correct to the

best of my knowledge.

Uy, -



Z

3. This original application has been filed by the applicant alleging that the
sewage line in the area has been blocked resulting in corrosion of the
pipeline supplying fresh water and consequential mixing of sewage with the
fresh drinking water supplied by the R-1i.e. DJB. The applicant also alleged
the pollution of underground water sources which continuous exposure to
hazardous contaminants poses an imminent risk to human life.

4. The Central Ground Water Authority (CGWA) submitted its report dated
10.05.2025, containing an analysis of groundwater samples collected from
the National Hydrograph Network Stations situated in the vicinity of
Janakpuri. The samples were collected during the Pre-Monsoon period
(May-June) and the Post-Monsoon period (November). The CGWA further
stated that groundwater contamination caused by sewage is typically
indicated by elevated Nitrate levels. However, the Nitrate concentration in
the analyzed samples remained within the permissible limit of 45 mg/l, as
prescribed under BIS 10500:2012. |

5. That during the proceedings on 14.05.2025, the learned counsel representing
CGWA submitted that a fresh analysis of the sub-soil in the affected area
shall be conducted, and a fresh report detailing the findings will be filed.

6. Accordingly, a total of eight samples were collected from four locations

\dvocate), Sh. Rajesh Mahajan (General Secretary), and Sh. Anil Agarwal
A.int Secretary) RWA, Al Block Janakpuri. The authorization and
~#onfirmation letter for the sample collection and bottle seizure, documented
in the presence of the aforementioned individuals, is annexed and marked as
Annexure-I. As the CGWB State Unit Office in New Delhi does not have a
chemical laboratory, the collected samples were forwarded to CGWB,

Northern Region, for chemical analysis.

o £
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7. That upon examination of the chemical analysis test report of the
aforementioned samples, it is evident that the Nitrate concentration in the
analyzed sampies remains within the permissible limit of 45 mg/l, as
stipulated under BIS 10500:2012. Consequently, there is no indication of
groundwater contamination due to leakage of untreated sewage water on
surface in the affected area. Fresh chemical analysis report is annexed and
marked as Annexure-II.

8. That the present Fresh Report may kindly be taken on record and into
consideration and the Hon’ble Tribunal may pass appropriate order(s),

directions(s) as deemed fit and proper under the facts and circumstances of

the present case.
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To

The Advocate
National Green Tribunal

181

Prromssomnm ?

Date:17/05/2025

Subject: Authorization and Confirmation of Groundwater Sample Collection and Seizure

of Bottles in My Presence

Sir,

The undersigned hereby confirm and authorize that groundwater samples were collected from the
following locations in my presence:

A-13  Padhe Kithoan g

y 2% A2463.17

3303035

The sample collection was conducted on 17/05/2025 by an official of CGWB, SUQ, Delhi, and |
was physically present at each location during the process. [ further confirm that the sample bottles
were properly sealed and seized at each site in accordance with the required protocol and
procedures.

This letter is issued upon request and may be submitted to the Hon’ble Tribunal for any official

or legal purpose as required.

AR

\fnccrsly,

S.No. | Location Details Latitude Longitude
- - /«
1. | SBIBa, A Jovauei |26-€28261 73 030%¢3 ) m\“‘\*ﬁ
= g
2 | AV/a1 AGARWAL 2. (C2FC | ¥ 0F08IT o W
—~—
3. A-4/50 25626198 ‘25}-05}0515’-( \75’{
b4

| Gerory b

RWA , A-

\l

TJanakpuri
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CENTRAL GROUND WATER BOARD,  ¥#1T7 qfr 9« aI¢,
STATE UNIT OFFICE-DELHI, T THF FIAET,
MINISTRY OF JAL SHAKTI o« qifte #ATEY,
DEPARTMENT OF WR, RD & GR, 9 dary, a4 e @
GOVERNMENT OF INDIA A TR

Vo~

Azadik,
AmritMatynteav

5/CGWB/SUO/ND/NHS/2025- 30 Dated: 16-05-2025

6 MAY 2025

To

The Regional Director,
Central Ground Water Board,
Bhujal Bhawan,

North Region,

Lucknow.

sub: Request for Chemical Analysis of Ground Water Samples Collected from RWA A1 block, Janakpuri, NCT
Delhi- reg.,
Sir,

Kindly find attached list of groundwater samples collected from RWA, A1 Block, Janakpuri, NCT Delhi for
Chemical Analysis at CGWB NR, Lucknow laboratory.

The total number of @@ samples collected from 4J.ocations during May 2025 are being sent necessary action.

The sample bottles are two types as per the details given below
1. Small bottle (0.5ml HNO3 Added)- For the analysis of Heavy metais

2. Big bottle- For the Basic Chemical Analysis

Thanking You

Encl: As above

Yours faithfully

X H3e g

Regional Director

aferdt wAtw-2, fn-3, Awer-1 wre, %, TN, Tk Re-110066. grWm: (011)-208611231 ¥ AW: - olend-cgwb@nicn
West Block-2, Wing-3, Sector-1, RK. Puram, New Delhl-116066. Ph. No. (011)-20861 123, E mall; olend-cgwb@nic.In



CENTRAL GROUND WATER BOARD,
STATE UNIT OFFICE-DELHI,
MINISTRY OF JAL SHAKTI

DEPARTMENT OF WR, RD & GR,

L% GOVERNMENT OF INDIA

AZE)di Ka ‘
WAmMHtM3iiatesy.

S.No. | Site Name Latitude Longitude | study type | Cowte
1| <81 RBank, A, Tonekpa] 28-62.63¢) | 3301096 | NgT | W)

2 Ao, AGARWAL Jorlkpl  2¢-. 026276 | 7 0F0@3 | NGT | TW

> |A-Yso , TomKpuik 26.62.6195 | 33 -070 25| NGT | T

4 A~ VYiys P\zmmw 25%. 626213| 73 03035) | NGT | W

5

afirf wate-2, -3, Awr-1 we, &, qon, A€ RefR-110066, T (011)-208611231 § ¥ - olend-cgwb@nlcin
West Block-2, Wing-3, Sector-1, RK. Puram, New Delhl-110066. Ph. No. (011)-20861123, E mall: olcnd-cgwb@nlc.in



REGIONAL CHEMICAL LABORATORY

o ol
ULR No.: TC14758/2025/30 SN, CENTRAL GROUND WATER BOARD, NORTHERN REGION, LUCKNOW K(“‘??\\:\
~ v : A )
Date of Issue of test report: 26.05.2025 5%%, Bhujal Bhawan, Ram Ram Bank Chauraha ",é@ﬂ,
e
b"ﬂu — Sitapur Read Yojana, Lucknow -226021 Raio
e T, Chemical Quality Test reparnt A
[2oc:  cGWB/NR/CARe ] Tc1a7sa
Group- Water ]
ID.S.::'L"& Chemical Testing ] DOC. Nameo-Test Roport Sub Group- Ground Water I
7 TUST A METHODS Permruswdls Limia as per IS: TEST & HETHOD Permussible Limit
10500-2012 as per 1S
10800 2012
S 111 E A0 Flame Metvvg 18 mp Test item - Ground Water Fe APHA 240 £0 3105 BICP-MS Nethod 2073 10 mglL
In 1T 2 CP-MS Meted 2323 13mglL Condition of sample recerved- Sans(aclory =] APHA 24 Ea 3125 D ICP-MS Metnad 2023 001 mgL
- WCE S Memae 2021 03myL As APHA 2407 EQ 2174 BICP-NS Methed 2023 001 mgiL
- | AP~ 24 ©3 3125 S1CF-S MeToa U3 003 gL Cr APHA 241 BEd 3125 BICP-NS Method 2073 cosmgL
ype of Study- NGT |
Test Report of Chemical analysis of water samples received from Sh. S.K. Mohiddin, Regional Director, SUQ, Delhi on dated 22.05.2025.
i wtNa | S |Destinict Block Location Saurce | Sample Latitude Longitude Date of Date ol Cr Fe Mn Cu In As Pb u
| No code collection analysis mg/t | mgft | mgNt | mg/l mg/l mg/l mg/l mg/l
o2 1 | Sew DethiWest Patel Nagar | SEI Bank, A-1, Janakpuri ™ NGT 28626361 | 77.070763 | 1705-2025 | 22.05.2025 | 0.001 | 8OL | BOL BOL BDL 0,001 80L | 0.015
i
BEENE I Mew Dol West Patel Mogar  |A-1/31, Agarwal, Janakpun Y NGT 28626276 | 77.070813 | 17.05-2025 | 22.05.2025 | 0.002 | 8DL | BDL 8ol BOL 0.001 0.c01 | 0.020
| |
[T22 T 3] newpeowest | Patel Nagar  A-1/90, sanskpuri nw NGT 28626195 | 77070525 | 17.05-2025 | 22.05.2025 | 0002 | BDL | EDL 30L BOL 0.001 0002 { 0019
1} | .
| = & | New Drbuwost Patel lagar  |A-1/47, Rachakehan Niwas, ™ NGT | 28626213 | 77070751 | 1705-2025 | 22052025 | EOL | BOL | 8OL 8oL 0.055 0002 80L BOL
[ i laraskour:
[ BDL- Below Detection Umit i.e. for Cu <0.02 mg/L; for Mn, Zn, Fe <0.05 mg/L; forPb, As, Cr <0.001 mg/L; for U <0.003 mg/L ]

Note: The Results relate only to the water samples tested.

Repan shall not be reproduced wholly

or In part & can not be used as evidence in courtor law & should not to be used without prior approval of the laboratory & RD- CGWB, NR, Lucknow.

The results spplied 10 the samples as received in Regional Chemical Laboratory, CGWB, NR, Lucknow.
IS 10500:2012: INDIAN STANDARD- Drinking Water Specification, Bureau of Indian Standards, New Delhi.

Becictant Mharmich

Reviewed by
/

\/\C\v\’\/’
(Kiran SInMPOl(

$c. D. OIC Chemical Lab

17

Authourised stfgnalory
“

OV
f" A
(kiran Singh)

sc. D, OIC Chemical Lab
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REGIONAL CHEMICAL LABORATORY
CENTRAL GROUND WATER BOARD, HORTHERN REGION, LUCKNOW

[UlR o TC1aT88 207579 | Bhuyat Bhavean Ram Ram Bank, Chautaha [Date of issus of tast repont ]
Suapur #0ad Yopna Lucknow - 226021
Charmical Qualty Test Repornt
[poc wo cowswmTaRes i Procedure a5 per SOP-01
[:.grw a-—c-iv-an ] Cresg Waler
DOC. Name- Chemical Analysis Test Report Sun Group: Ground Viater
TC 14733
RO TOCOR OF TLST AND METHOD Permussdi FROTOCGL OF TEST AKD WETHUD | Permassiois
] e Limx Lma
P r— M= Fa 2208 | Rt Vs Teel hem -Ground Viater i, ol aFra 24mEa 45 m1
[ by 0P rem Fe | €29 mpt Sampte Conditicn -0 K (= by |27me zemEa V& it
Dby laDws Jem En | 1200 g o3 by [ LR 2arr Ed_3 .
oy (8 ter fy | esss V by |APYA 74 EY L
T2 sy eSws zem 2 T30S | Caty|sFnt JamEa 200 my
~S7 ladied Jee L | byl epra Zar £4 13 100 =31
[- ST AT Ja E2 A8D0S0ME | 400 Mot PO, D|AFHL 2418 EQ 4500PE
- S0, 2P 240 £ 45000 l-A
[Type of study: NGT |
|Tst Repont of Chemical analysis of water samples received from Sh. S.K. Mohiddin, Regional Director, SUO, Delhi on dated 22.05.2025. ] ;
s s Dy | Binck Location ‘ Lecation Details Source szlh(m]l Sample Latitude Longitude Date of I Date of PH EC CO, | HCO,| Ci F NO, | 50, TH [] Mg | Na L3 Sio,; | PO, f
L ‘ code callection analysis us/e | mgn | mgn | mg/t | mpn | mgn| emgn | mgn [ mgn| megal mga| mgn| mgt| mgn |
| 1 | toemm Tetu Vies? l Fani Nag et ]l.n.glpun IT.F,' Bane A1 banakpan ™ Hmevzn‘ NGT 28626351 | 77.070763 | 17.05.2025 | 25052025 7.12 11353 0 43 2] 117 | 103 315] 20 435 = 5= | 1833 | 632 1 (A5
| = | 2| emlemvien ' Fare Nagar |Janaigren B V3L ASITWSY, Janakpun W | Mot Cme:\[ NGT 28626276 | 77.070813 | 17.052025 | 26,05.2025 | 723 | 854 0 |23 46 | 147|252 52 | 33| 0| = ] 23 | 5es| 25 | BDL
T2 | 3| temCom viest | Faveifiagar fanaeps & 1750 yrmaron ™ |MotGmen|  NGT 28626195 | 77.070525 | 17.052025 | 26052025 | 740 | 723 | o |zes4| 29 | 102|386 40 | 255 | <5 | 22 | a3 | 2%e| 22 | et
T3 | @ | tew Do West | Fate fogyr |ianaipan |4 167, Radnasshan Kwas, ™ | tot Given NGT 28626213 | 77070751 | 17.05.2025 | 25 oszc:sl 725 | 234 | o [1037| 18 [029| 23| 20 | 1z0]| = | 1c| 2 [382]| 10| EOL
i ! ! lansbpan 3
L End ol Test Reporl
[BOL- Below Detection Limitl. e. for F <0.1mg/L; for PO, < 0.2mg/L ; for NO,, SO, S10; <5mg/L; forNa<2mg/L & tor K< 1img/L _]

Note The Results relate only to the water camples tested.

#epom chall not be reproduced wholly or 1n part & can not be used as evidence in court of law & should not to be used without prior approval of the Laboratory & RD- CGWB, NR, Lucknow.
The result applied to the samples as received in Regional Chemical Laboratory, CGWB, NR, Lucknow.

15- 10500-2012: INDIAN STANDARD- Drinking Water Specification, Bureau of Indian Standards, New Delhi.
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